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PART III.

Regulations, Orders, Notifications, Rules, etc., issued by the 
Governor and by Heads of Departments.

HOME, REVENUE AND FINANCE DEPARTMENT.

NOTIFICATIONS.
The 28th October 11)31.

No 3957—La-92-R.—Whereas it appears to the Government that the land specified in the 
schedule below and situated in the Mcntapu'r village, Kudala taluk, Gan jam district, is needed 
for a public purpose, to wit, for laying a road from Manapolli to Khallikote, notice to that effeci 
is hereby given to all whom it may concern in accordance with the provisions of section 4 (.1) 
of the Land Acquisition Act I of 1894 as amended by the Land Acquisition Amendment 
Act XXXVIII of 1923 and the Governor hereby authorises the Revenue Divisional Officrc, 
Chatrapur, and his staff and workmen to exercise the powers conferred by section 4 (2) of the Act. 
Under section 3 (c) of the same Act the Governor appoints the Revenue Divisional Officer, 
Chatrapur, to perform the functions of a Collector under section 5-A of the Act.

Schedule.

ci

Boundaries of the land required to be taken. 5 ! ; *!Description of 
laud, w. tor dry, 

iuam or poraniboko 
with survey no. 

or paiiuash 
numb.r.

----- , si ' fNam 2 of owner 
or occupier.Village. I IITaluk.District.

UA -<West.South.East.North. is *£s f2
8 9 10 1175 :■1! • 2 31

I Ac*.Izamlndari Jeroyati Sukri Behara
Rainfvd.Oanjam Kudala... Mentapur,

558 to bo 
acquired.

55(3 part 0'i:i Arable.. 547 part to ■ 559 part
be acqui- beto

acquired(Janga Behftra j I red559 part do.

... | 547 part to . 559,558 
j be acqui- 
! r.d. :

052 ! 1> 1.657 part 
to bo ac­
quired.

55G partDo do. iBudhiSwai— : Do. ... j Do. ... j 555 part
I!

f
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Eouudai-ies of the land required to bo taken §t &!; Description of 
land wer, or dry, j 

Taluk. Village. 1 inam or• poram- | 
iaju | boke with survey !

I no. or paimash 
number.

' ;
3Name of ow ner 

or occupier. ii 1
u

iDistrict. ;» ! ■51: North. East. Sou th. West. s:■

! !
i 32; 1

7G 8543O 9 10 ! nl
l

• Jlentapur 547 part Zamin-1 Udaya BeLara : 546 part to ! 547 part 
darl Jeroyali! | be acqui-
Kainf.d. , j red.

556 part 547 part oo9 part 
to be 
acquired.

Kudala ...(fan jam — 0-32 Arabie
J?

‘

i

Do. ... j Do. 558 part 550 part 
to be 
acquired.

Parno Behara ••• ! £53 part (o 
i bo acqui­

red.
... £58 part Do. 556Do. part 0-05 Do.t o b eI acquired’

57o part 
to be 
acquired.

557 part to 
be acq­
uired.

Hori Jenna ... 556Do Do. Do.Do. £52553 part aud 
553 part. 0’42 Do.

Magata Jc-nna ... 556 part to 
j be acqui- 
I red.

557 part 575Do.Do. Do.Do. — ! 557 part 553 p a r t 0*28 Do.t o b e
acquired.

i

575 part; Gongu Bsliara ... ■ 553 part to 
i be acqui- 
| red.

576 part 
589 to bo 
acquired.

Do. Do. Do. Do. 575 and 
552/2.

— ; 575 part 0’62 Do.
i; I

Do. Bhujo Jenna ... 575 part to 576 part 
be acqui- 

; red.

| Do. Do. Do. 539 589 part 
to be 
acquired.

0’0S Do.... j 576 part
1

■1 :
I
I I

■ 576 Do.Do. i Adwitjo Swain , 576 part to 
j being minor! b * acqui- 

represented by ! red. 
his mother 
guar di a n 1 
Murgi.

0‘52Do.... Do. Do. 557 part to 589 part 
be acqu­
ired.

• j 5S9 part
' .

-:
i l •

■

{

i Do.0*325SG part 587 part 
be

acquired.

Do. ... j Do. ... j Do. 587 Part Do. Gudai BeLaj a ... 569 part to ! 587 part 
be acqui­
red.

t o

V-o. iDo. Do. 584 par t 
and 585 
to b e 
acquired.

... 5i£ part Do. Sonya Behara ... 587 part to 
be acqui­
red.

586 part \ 
and 584 j 
part to 
be acqu­
ired.

Do.0’37586 partr

Do.0‘20Do. Do. 586 partDo. | Godal Behara ...... 1 584 part Do. 5S55S6 part to 
be acqui­
red.

534 part

I

Waste.0’04Do. ... i Do. ... ! Do. 586... • 585 660 part 
to be 
acquired.

Do. Bunjor estate ... 584 part 5S4 
and 586 • 
part to be! 
acquired.

:
i

' Arabic-0*25!Do. ... Do. 660 partDo. ... 660 part fern!u- Racburatb Raj- 
! d«,r j .r^yati w jf guru.

662 part535 to be 660 part 
acquired. ,

I b oto
acquired.!

I
I l)o.I U‘60DO. Do. ... 1 Do. TeTa "a<!

I Babenni 
i Sarangi-

... 662 part Do. Ananca Misio ... 6635 60 part to 662 part 
be acqui- •; t o

acquired.r_d. I
l

}
0T2 j J)o"Do. Do. Balinki |663 part 

Saranpurj
(whole! 
i n a m ' 
village).

... j G63 pan Do. Kholia Bch &ra... 663part to i 6S3 part 
‘ be acqui-1 
i r.d. 11

5'44
I

I I
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The 28th' October 1937..

No. 3958 La-92-R. -Whereas it appears to the Government that the land specified
in the seheiule bffow and situated in the Balaukuaranpur village, Kudala taluk, Ganjam 
district, is needed for a public purpose, to wit, for laying a road from Manapalli to 
Khaliikotc, notice to that effect is hereby given to all whom it
with the provisions of section 4(1) of the Land Acquisition Act I of 1894 as amended by the 
Land Acquisition Amendment Act XXXVIII of 1923 ; and, the Governor hereby authorises 
the Revenue Divisional Officer, Chatrapur, his staff and workmen to exercise the powers 
conferred by section 4(2) of the Act. Under section 3(c) of the same Act, the Governor 
appoints the Revenue Divisional Officer, Chatrapur, to perform the functions of a Collector 
under section 5 A of the Act.

may concern in accordance

;
;

■

!
Schedule. fr

i
It 'oBoundaries of the land required to be taken up.Description of 

land, wet or 
dry, luam or 
poramboke, 
with survey 
number or 

puimash 
number.

S*15
■
■Name of tho 

owner or 
occupier.

District. HTaluk. Village.
West.South.East.North.

i
s
;!

1098761 G2 3 4 r

I
Acres.

Prose 111 e d 
Brahma- 
d a y a in 
Inam T. D. 
no. 2647 dry, 
owned by 
Sri Balin- 
k o a w a r o 
Swamy and 
enjoyed by 
tbo Arraha- 
ramdars.

1*25rrcBa tiled | Preset tied 
Brahma- 
d a yam 
lnam cover- 
od by T. D. 
no. 2647 dry, 

by i owned by 
A n a n t o 
Ratho and 
enjoyod by 
the same.

Paduthi nalo 
of 13al a n- 
kisaraopur.

Owned by 
Sri Balin- 
ko b w a r o 
Swamy and 
enjoyed

• by-
1. Horiho r o 1 
Mahapatr o,

I 2. Nilakanto 
I Bharato- 

bh u e o n o.
3. Linear aj 
Kadanga,
4. Malies- 
w a r a 
Acha r j y o. 
Agrabaram* 
d a r b of 
B a 1 a n k i- 
earaupur.

Balan k i- Dry prcsettled 
saranpur Bra h m a- 
vil 1 a g o dayam Inam 

19 covered by 
w hole , T. D. No. 
I n am i 2647. 
village. 1

Ganjam... Kudala... Brahma- 
dayam 
Inam cover­
ed by T. D. 
no. 2647 dry, 
owned 
Sri Balan- 
k i b w a r o 
Swamy and 
enjoyed by 
tho Agra- 
haramdars
of Balan- 
kiaoronpur.

no.

I
lI

Arable hill 
of Balin- 
kiBoronpur.

o;ioPress 111 o d Preset tied 
Brahma- Brahma- 
dayam dayam 
Inam T. D. Inam land
no. 26-17 dry, T. D. no.
owned by 2647
NaraBi n g o owned by
Acharjyo Horiboro 
aud enjoyod I MiEra and

Prose 111 o d 
Br a b m a- 
d a yam 
Ir*am T. D. 
no. 2647 dry, 
owned by 
Sri Balln- 
kes w a r o 
Swamy aud

Owner and 
onjoyer 
A n a n t o 
Bath.

DitttoDitto ...DO.Do.

dry,

enjoyed byby the same.enjoyed by the Birne.Agra-tho
haramdarB

Bftlin-of
klsovonp u r
no. 12 Part.

:
Prefl3111 o d 0'05Preflo 111 o dPreso 111 o dPreset tiedand Brahma-B r a b m a-Owner Bra h m a-B r a h m a- dayamenjoyor

Korihoro
d a y a m 
Inam land 
dry T. D.

Co.Do. dayam 
Inam land

... Inam T- D.dayam 
Inam land 2647no.Misro.

SI-Sl Irs,":
Misro and 
enjoyed by 
Karasi ngo
Acharjyo.

dry, owned 
and enjoyed 
by KOnui

of T. D. no.
i 2647 dry, 

j o w n o d 
I and enjoyed 

by Ananto
enjoyed by Rauto.A u an to
Rath.Rath.

PreBC 111 e dP^uica I Preset Ud Brahma-Foramb okoandOwner 
i enjoyor 
! Kasia Rath.

Brahma-o f (layam 
inam landhlH , . 

B n 1 a n k 1*
d a y a ni 
Inam land

Ditto ...d d a y a m
land

DC.Do. Inam 
dry T. D. 

2647,
of T. D. no.goronpur. T. D. no. 

2647 dry, 2647 dry, 
owned andno. andownerby-owned enjoyed by 
B o i d y o-onjoyer 

K o n aiiHorihoro
i madusar a n

M i «,r
2. Horiboro
Micro,

r a mo- 
chon d r o! Mi«ro.

■V
>:'



THE ORISSA GAZETTE, NOVEMBER 5,- 1937. [Part Hr.780

I Boundaries of the land required to be taken upDescription of 
land, wet or 
dry, inam or 
poramboke, 
with survey 
number or 
pairnash 
number.

£
H

£lName of the 
owner or 
occupier.Village.Taluk.District. I S*ss. East. South.North. West. /13S o<___i_____

I '
7 8: 6. 5 9482 . 101 I|i

\

Acres.

Prese t11 e d 
Brahma- 
d a y a m 
Inam land 
of T. D. no. 
2647 
owned

Konai j B a 1 a n- 
kisoron 
Swamy and 
enjoyed by 
the
haramda r s 

Balan- 
kisoronp u r, 
2. Horihora 
Mahapatro,

' 3. N e e 1 a- 
k a n t h a 
B h a r a t i 
Bh a s a n o,
4. LingaraJ 
Khadan g a,
5. M a h e- 

i s w a r a
Acharjyo.

Prese 111 e d 
Brahm a- 
d a y a m 
Inam dry 
T. D. no. 
2467, owned 
and enjoyed

Poramb o k e 
hill of 
B a 1 i n- 
klsoronpur.

p*c8 > 111 e d 
? r a h m a- 
? a Va m 
Inam 
T. D.
2647 
enjoyed by
?_ ? d y a IMohc-swaro 

i 8 r o,
2. Bamdeo 
M i r o,
3. IToiihoro 
Mi 8 r o,
4. It a m a- 
chaudro 
Misxo.

andDry resettled 
Brahm a- 

dayam Inam 
covered by 
T. D. No. 
2647.

Owner 
enjoyer 
B o d y a- 
madhusaran 
M i s r o. 
2. Bamdevo 

! M i s r o. 
i 3. Horihoro 
J M i s r o, 
j 4. R a m a- 
' chandra 
! Misro.

Balan k i- 
saranpur 
vill age 

19
whole 
Inam 
village. 1

Kudala...Gtnjam-.

dry | 
no. 
and !

no.
dry,

by
by
Rauto.

Agra-

of
I

!!

'

Prese 111 e d 
Brahma- 
d a y a m 
Inam dry 
T. D. No. 
2647, owned 
and enjoyed 
by Rama- 
c h a n d r o 
Mi^ro and 
preset tied 
by T. D. no. 
2647, owned 
by Balin- 
k I s a r a n 
Swamy and 
enjoyed by 
the Agha- 
ramdars.

Poramb o k e 
hill of 
B a 1 a n- 
kisoronpur.

S c h o o 1 
bon n d a r y 
and preset­
tled Brahma- 
d ay am 
Inam T. D. 
no. 2647 and 
enjoyed by 
Boidyanat h 
Mahapatr o, 
Biswan a t h 
Mahapatro, 
N a r a y a n 
Mahapatro.

by | Prese 111 e d 
Brahma- 
day a m 
Inam
T. D. No. 
2647
enjoyed by 
B o d y a 
Mahasaran 

B h u s a n o, I Misro, 
3. Ling raj! Bamdeo 
Khadanga, Misro, Hori- 

1 4. Madusavan hoio Misro, 
Acharjyo Ramachan- 
(Agraharam- dro Misro. 
d a r)

j B a 1 a n- 
! kisoronpur.

Owned 
B a 1 I n- 
k i s o r o 
swamy and 
enjoyed by 
Her I h o r o 
Mahapatro, 
2. Nilakanlo 
B h a r a t i

O'65Ditto ... : DittoDo.Do.

dry

and:

'

o f

;.

.. 0'4-2Preset tied
Brahma-
day am 
Inam dry 
T. D. No. 
2467, owned 
and enjoyed i 
by Eoidya- 
nath Maha- > 
pat r o,
N a r a y a n 
Mahapatro,
Biswan a th : 
Mahapatro. j

-Do. ••• I Ditto ... * Did,' School s. no. 686 of 
boun dary Menlapur.

pre­
se ttled Inam 
T. D. no.
2647, owned 

S r i 
j B a 1 i n- |
I keswaro;
: Swamy and ;
| enjoyed by j 
I the Agra- 
i harnmdar s. 
i Presett 1 e d 
I Brahma- 

d a y a m 
Inam dry 

T. D. no. 2647, 
owned and 
enjoyed by 
Baidyanat h 
Mahapatro,
2. Narayau \
Mahapatro, j
3. Biswa- 
nath Maha­
patro. Dry 1

; Inam T. D. 
j no. 2647 and I 

enjoyed by j 
I R a m a- j 

ch a n d r a j 
Misro.

••• ! Owned and 
enjoyed by 
Bodyana t b 
Mahapatr o, 
Karayan 
Mahapatr o,

> 3. Biswannth 
i Mahapatro.

Do. Hill poram­
boke 
B a l i n- 
kisoronpur.

... j
of

dry!1
:

; by
I

:
1. ;i

i

t

i

i I . fi
r

I ii
l I

i!
i: '

2 90
I•••

Approximate extent to be taken up!1 I!
>- -:! .

ii Whether wa9to or arable—Arabia■
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The 28th October 1937.
in thf itappear? t0 the Government that the land specified

that efff°t " rbt° ^°3" “'“S -adlrnm^nopomto’ £
that effect is hereby given to all whom it may concern in accordance with the provisions of 
section 4 (1) of the Land Acquisition Act I of 1894 as amended by the Land Acquisition 

mendment Act XXXVIII of 1923; and, the Governor hereby authorises the Revenue Divi- 
sional Officer, Chatrapur, and his staff and ■workmen to exercise the powers conferred by 
section 4 (2) of the Act. Under section 3 (c) of the same Act, the Governor appoints the 
Revenue Divisional Officer, Chatrapur, to perform the functions of a Collector under section 5-A 
of the Act.

I

Schedule.
District— Gan jam.
Taluk—Kudala.
V illage—N uapalli.

Description of land, wet or dry, inam or porambokc with survey or pairnash no.—
Estate—wet.
Jeroyiti—(Darimilla Inam) (1). S. no. 48, (2) 48 (in two places of S. no. 48), and 

(3) 50 part.
Name of owner or occupier—(1), (2) and (3)—Owner—Chokrapani Samonto of Ichapur. 
Malavaram interest vests in the Eajah Saheb of Khallikote and Attagada Estates. 
Boundaries of the land required to be taken up—

North—(1) 48 part, (2) 48 part, (3) 49 part.
East—(1) 49 part, (2) 4 9 part, (3) 50 part.
South—(1) 49 part, (2) 49 part, (3) 49 part.
West—(1) 48 part, (2) 48 part, (3) 49. part.

Approximate extent to be taken up—(1) 0-98, (2) 0-04, (3) 0-05.
Whether waste or arable—(i) arable, (2) arable, (3) arable.

The 28th October 1937. The 28th October 1937.
No. 3960 -La-93-R.-r-W hereas it 

to the Government of Orissa that
No. 3962 — La-98-R.—Whereas itappears 

to the Government of Orissa that land is 
required to be taken by Government at the 
expense of the Cuttack Municipality for 
a public purpose, viz., for widening a road 
at Mahidasbazar from Ganesh Mandir to 
Jyotishnagar in the

Cuttack Haveli, thana Cuttack

appears
land is required to be taken by Government 
at the expense of the Sanitation Committee, 
Bargarh, for public purpose, viz., for a public

from Talipada in

l

passage to the Jira 
the village of Bargarb, Tahsil Pargnrb, zila 
Sambalpur, it is hereby notified that for the 
above purpose a pieco of land measunng, 

ar less, 0-38 acre, bounded on the—
North—By plot nos. 1838 of Ghana Naik, 

1837 of Harnarain and another 
and 1836 of Abhimanyu Panda,

South__By plot nos. 1840 of Kesab
Padhan, 1839 of Banmali Padhan 
and 1845 of Haldhar Padhan 
and others,

river
mauza of Paipur,

pargana
no. 199, town Cuttack, zila Cuttack, it is 
hereby notified that for the above purpose 
a piece of land measuring, more or less, 0-015 

bounded on the—

more

acre,

North—By a portion of plot no. 1756,

East—By plot no. 1758,

South—By plot no. 1759,

■\yesk_By portions of plot nos. 1705,
1764 and 1756,

3641 Jirariver,West—By plot no. 
is likely to bo required within 
village of Bargarh.

This notification is made under t e p - 
visions of section 4 of Act I of 1894, to

be inspected in 
Commissioner,

is required within the aforesaid village of 
Patpur.

the aforesaid

This notification is made, under the. 
provisions of section 4 of Act I of 1894, to 
all whom it may concern.

A plan of the land may be inspected in
,he office of the Land Acquisition Deputy 
Collector, Cuttack Collectorate.

Objections to the acquisition, if any, filed 
under section f.-A, by any person interested 

nL Urn meaning of that section on or 
SK [he th December 1937, before the 
Collector of Cuttack, will be considered.

whom it may concern.
A plan of the land may 

the office of the Deputy 
Sambalpur.

Objections to the acquisition* if ^ ’ |
. under section 5-A, by any person frosted 

Within the meaning of that sec tho
^efore the 3th December 1937, beI01c . , 
deputy Commissioner of Sambalpur,
c°nsidered.

r
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Block B—area 15-77 acres—.

North—By pait of plots nos. 90 qq 
136, 137, 144, 145,146 ’
150,172, 179, 184,187* 
228, 266, 269,270, 271,
273 and plots nos. 22, 17ft 
and 268,

East—By the boundary of mauza

The 28th October 1937. mauza pjlVal,

100,
itNo. 3964—La-99-R.—Whereas

Government of Orissa thatappears to the 
land is required to be taken by Government 
at the expense of the Cuttack Municipality

viz., for opening

147,
*86; 224 
272 ’andfor a public purpose, 

a sweeper’s passage to the privies of Babu 
Lingaraj Senapati in the village of Sutahat, 
pargana Cuttack Haveli, thana Cuttack, no. 
198, zila Cuttack, it is hereby notified that 
for the above purpose a piece of land 
measuring, more or less, 0-058 acre, bounded 
on the—

188,

proposed to be acquired inBh^ 
* 0 >

South—By part of plot nos. 24, 23, b 84,85,95,96,731,100, 134,133,

156, 154, 153, 158,171,749,170, 
232, 184, 229, 260, 262, 261 
275 and plot nos. 744, 25, 
231, and 230,

70, 75,

North—By plot nos. 895 and 869,
East—By portion of plot no. 885,
South—By portion of plot nos. 883, 876 

and 875,
West—By portion of plot nos. 876, 875 

and 782,
is required within the aforesaid village of 
Sutahat.

This notification is made, under the pro­
visions of section 4 of Act I of 1894, to all 
whom it may concern.

A plan of the land may be inspected in 
the office of the Land Acquisition Deputy 
Collector, Cuttack Collectorate.

Objections to the acquisition, if any, filed 
under section 5-A, by any person interested 
within the meaning of that section on or 
before the 5 th December 1937, before the 
Collector of Cuttack, will be considered.

The 29th October 1937.

No. 3977—La-95-R.—Whereas it appears 
to the Government of Orissa that land is 
required to be taken by Government at the 
public expense for a public purpose, viz., 
for diversion of Taldanda Canal at the 51st 
mile in the villages of Bhutmundai, Pipal 
and Singtali, kill Kujang, zila Cuttack, it 
is hereby notified that for the above purpose 
3 pieces of land measuring, more or less, 
32-78 acres, bounded on the—

Block A—area 0-30acre—mauza 
Bhutmundai.

North—By plot ncs. 104 and 103,
East—By the boundary of mauza Pipal, 

proposed to be acquired in Block 
‘B’,

South —By part of plot nos. 797 and 798 
and plot nos. 799 and 1145,

West—By plot no. 104 ;

and
74,

West_By the boundary of mauza Bliufc-
mundai, proposed to be acquired 
in Block * A 5 and plot no. 22;

Block C—area 16-71 acres—mauza Singtali.
North—By part of plot nos. 252, 253, 218, 

214, 213, 197, 198, 201,202,17S, 
155, 156, 157, 162, 161, 37, 36, 
39, 40, 41, 42 and 51 and plot 
nos. 24], 219, 194 and 38,

East—By plot no. 31,
South—By part of plot nos. 263, 261, 256, 

216, 215, 214, 211, 178,149,147, 
146, 141, 158, 138, 137, 135,114, 
112, 113, 37, 43, 49, 50, 52, 53, 
54, 55 and 56 and plot nos. 260, 
151, 150 and 44.

West—By the boundary of mauza Pipal, 
proposed to be acquired in Block
•B’;

are required within the 
of Bhutmundai, Pipal and Singtali.

aforesaid villages

This notification is made, under the provi-
I of 1894, to allsions of section 4 of Act 

whom it may concern.
A plan of the land may be inspected in 

Land Acquisition Deputy 
Branch, Cuttack, or in 

Mahanadi
the office of the 
Collector, Irrigation 
that of the Executive Engineer,
Division, Cuttack.

Objections to the acquisition, if any, 
under section 5-A, by any person interests 
within the meaning of that section 
before the 5th December 1937, before 
Collector cf Cuttack, will be considered.

on or
the

By order of the Governor, 
P. T. MANSFIELD,

to Govcrnm ent"
Chief Secretary
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QUARTERLY FINANCE STATEMENT OF CENTRAL CO-OPERATIVE BANKS AND 
UNIONS OF ORISSA FOR THE QUARTER ENDING 30tii JUNE 1937.
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Quarterly Finance Statement of Central Co-operative g 

Liabilities axd Quasi-Liabilities.
anks

part
o

Ontside the movement.
^thin the

22*
■g-s
Mi
s|

H
31

'S
M

S3
•3 g
*3
'gtt ■3Name of Bank. § £3

*Q §■
V§1 'so

100
O sCDo

t- 6 a
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Bs. Bb.Bs. Bs. Bs. Bs. ILa. Bs. Bs.

4,79,2341. Cottack Central Co-oprea- 
tive Bank Ltd.

38,000 7,907 6,379 21,260 67,762

2. Kendrapara Central Co­
operative Bank Ltd.

1,99,207 48,120 13,933* 977 8,538 28,764

3. Jajpiir Central Co-opera­
tive Bank Ltd.

2,20,021 36,927 14,487 853 9,625 44,348

4. Kujnng Central Co-opera­
tive Union Ltd.

1,48, S77 79,934 3,865 1,496 3,226 82,020

Balasore Central Co-opera­
tive Bank Ltd.

5. 8,41,534 10,049 15,114* 798 49,995 66,874

Bhadrak Central Co-opera­
tive Bank Ltd.

6. 1,52,620 1,04,243 14,336 1,204 46,96424,194
I

7. Banki-Dompara Central 
Co-operative Union Ltd.

1 1,46,304 1,16,143 55,9007,812 41,435 ;1,630

Angul Central Co-opera­
tive Banking Union Ltd.

8. 1,57,458 37,623 34,10914,391 4,107 34,100!;:Turi Central Co-operative 
Bank Ltd. 1,89.514' 32,7253,647 19,301 14,253 1,098 12,071.

Ehurda Central Co-opera­
tive Bank Ltd.

Id. 1,85,150 62,4323?,395 36,807 |4,0152,638
i

Nimapara Central Co­
operative Union Ltd.

11. 19,917 ! 19,39088,943 3,757| 2,284‘ 805!
! I12. Sarohalpur Central Co­

operative Bank Ltd. 66,066 16,899500 10,523 12,6492,371! • •!
'13. Bar parh Central Co-opera­

tive Bank Ltd.
I54,383 . 24,2921S,1G4 20.2599,485!1

A ska Central Co-operative i 
Lank Ltd.

1 4. 3,18,26-1 1,22,56517,440 !£9,329 28,717l 105

!Il 5 Berhampnr Central Co­
operative Bank Ltd. 3,16,585 !12,103 45,510• » 86,159 15,484 ;

:i
1 lTotal 34,96,034 12,103 ; 7,01.2543,647 ,: 8,18,810 I 3,22,1171,54,474 26.58G

I
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Assets Quasi-Assets.movement.

Outside the movement. Within the movement
CO.-ltd.L^S»mu<».

ffuaranteed bv fiitanC0,'n^a 
limnlrs to CentiniV rov'incial

"MKocSr1

- I1g gd: Undrawn balance of 
; assured cash credit.

I =SS
\j

Ii 5Kamo of Bank. S * ;' S2 cl

I !Banks i »i

2 i- 12 I| 1; To rover 
apposite. Tot loans : 

transuptJon.
5)B 2
o :

si ;, isIi

Its. Its. I1. Cuttack Central Co-opera­
tive Bank Ltd. 40.2C1

6.241 4,413 1
4.82.238 | 

j 2,34,C5l

8:179 ;':2. Kendra para Central Co­
operative Bank Ltd. 16,293 i 'r839 5,’OC i

!
1*1-3. Jaipur Central Co-opera­

tive Bank Ltd.
i16,011 1,156 | |2,601 29,607 f2,50,240513

I I4. Kujang Central Co-opera­
tive Union Ltd.

6,457 4,854 |I 700 I 2.C8.74G1,135 C-13!I| Ii

6. Balaporc Central Co-opera­
tive Bank Ltd.

!
237 145,088 837 8,00,209

I
6. Bhadrak Central Co-opera­

tive Bank Ltd. ’
37.1C5 2,190 i 3.5C3 2,99,211GG4 175ii !

2,09G I 73 I4,936 7,183 ! 3,33,978 2,934 |7. Banki-Dompara Central 
Co-operative Uinou Ltd.

32,497
■

;
3,419 2,74,424 12,74410,477 6094,6664S,67l8. Angul Central Co-opera­

tive Banking Union Ltd.

1,936 ! 747 i 1,13,0851,350 13,013 It,887 !45.2SS9.- Puri Central Co-operative 
Bank Ltd.

1
i I

8,009 ' 12,302 j 2,79,693135 30,8043,58946,03610. Khurda Central Co-opera­
tive Bank Ltd. It

1,00,003408 2,7204,810 4,7161,021 ,
8,19111. Nimapara Central Co­

operative Union .Ltd.

12. Sambalpur Central Co­
operative Bank Ltd.

13 Bargarh Central Co-opera- j 
tive Bank Ltd. j

14. Aska Central Co-operative
Bank Ltd.

i 87,749 8,939 |1•JOS :0,297
I :80,656615 6,8208,177 !i i5,179

i4,506 i

v
1,551 ] 0,00,893 4.878 ;10,137 ' l20,695 .

863 j
Suspense j

• • :

1 2 23,49588 607 45,000 3,0195011,40.600i 66,6981,103 !
Suspense . I15.401

1S- b^Sb^.C0' !i

32,090 | 43 60,00888.89/ ,34,252 j 1,20,329,795| J ,55,113 j i1,20,1075,21115,404 1'8.59,261 ■

Totnl .
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Quarterly Finance Statement of the Central Co-operative Banks and Unions of Orissa 
* for the quarter ending 30th -June 1937.

PART I.—concld.
Assets and Quasi-Assets.

Kates of interest on 
which money is usually! ■Within the movement.

o
5| 3s

§1>b
Jil
USI 5?

=
-c _ a *3I •dc a€■5 £g

Remarks.£g=i >»S3 -2;3iame of Bank. oI £3iPi ! a£ T3
s£1! * «g

Iii 13 "3 -d ^3
3 oCJ >6g°

g-£~las
sg *3 £O

g 3IS o
=3Si c. +23 §-g58

cp-, 2I 3 pq52! HP ICOPH;

28 29 3027 3126252423 /221 i

1
■ Es.Rs.Rs. 1

i
15,241 I

I
2,CSS I

Es.Bs.Bs.I
8°/0 to

107. l
1247. I

3 7«> to 
nVo

16,47654,02427,9181. Cuttack Central Coopera­
tive Bank Ltd.

2. Kendrapara Central Co­
operative Bank Ltd.

* Rs 3,933 over­
drawn.5°/o5,10817,118.7,191

I
!3°/o to G7o 6% to

1*7.3,50728,3114,7523. Jajpur Central Cc-opera- 
tive Bank Ltd. I

1217. 0|7.3,129 , 57. and11,5244. Kujang Central Co-opera­
tive Union Ltd. 37o

-—■7

• Rs. 114 over­
drawn.10} 7o and 

9|7o
®*7.16,000 ; 37o to40,441 49,3226. Bahsore Central Co-opera- j 

tive Bank Ltd.
12,726 '

1,135 ! 647. to 
1217.

23 7o to 
87. •

6,53716 29,5346. Bhadrak Central Co-opera-1 
tive Bank Ltd. !

34%117.67.8.72027,5086,4577. Bankl Dompara Central 
Co-operative Union Ltd. i

77o, 7J70 
97o, 9 47. 
10% and

12*7.

87., 847.
67., 5*7.
7% and

7J7o

37o,6}% S107..1047, 
67.. 77. |aud 1247, i 
and 747.

7,991 16,57911,2351,5158. Angul Central Co-opera­
tive Banking Union Ltd.

7,940!9. Pari Central Co-operative 
Bank Ltd.

1,630 1,39,281
i
II,

10. Khurda Central Co-opera- ! 
tive Bank Ltd. ,

4,44S 107.67.1 85,484 11,205':
I

or/. ' 0J1 special share 
I only.

11. Nlmapara Central Co­
operative Union Ltd. i 9,131 3 /o, 5 /e» 1017o,

I 67.. 647. ll-4 /o and 
I and 647. j 1247.
! 27., 37. I 97.
I 347o,447o and !2j7o

G /0 on casli and 
; on cash i 207o on 

an<i 10% > paddy, 
on paddy.

13,397I!
!1

has12. Sanbalpnr Central Co- j 
operative Bank Ltd.

Rs. 6,523
been overdrawn 
against th 
sanctioned casji

Provincial

800 43,101 5,783
,

I credit
the
Bank.

I
32 I13. Bargarh Central Co-opera - 

tive Bank Ltd. 13.5.53 9,876 1 87., 447., 
i 67o 
! on (asn 
and 127. 
on paddy.

67. |

c.671 : 127.
on cash 
and 207. 

on paddy.
I

i
!i14. Askn Central Co-operative ,

Bank Ltd.

15. Berhampur Central Co- '
operative Bank Ltd.

8.386 ' i ii;46.867 . 26,1£5 8% I4,464! I !
' ThoC,s TSS»»Trl n«j anas the barf 

started 1 ,
, work on 8W*
1 3b36.

:14,C40 5,400 27o to 47. ; 47. to■ :I 1 74%
.' ;:i I '

i i
Total 51,578 ! 46.899 1,98,176 3,57,7* 2i 1,10,741
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for the°f the centralCo-operatioe Barths quarter ending 30th June 1937. and Unions of Orissa

part h.
i

DepositsL or debent111(23 of the kind dCflJt with In
columns 2 and 3 of J 

Other deposits and debentures falling due.
I Parti.

Eepayment of loans by societies.

Same of Bank. Estimated.■

! On current or 1 ^£posIt9 

I months.

In twelve 
months 
from ,

commence- lnnexti2 
ment of | months. 
Present 

quartern.

Actual, In 12 
months

^preceding pre« 
j sent quarter.

In twelve 
months from

In 12 
months 

following.
In subse­

quent 
years.

i Unpaid 
matured deno- c°mnionceinenfc 

sits. i of Present 
I quarter.

In next 12 
months.

I

•»
J 2 3 4 5 0 7 8 9 10 IIx

1
Its. i Its. ! iIts. Its. Bb. Its. .Rs. IRh.! Ra. Es.1. Cuttack Central Co-Opera­

tive Bank Ltd. 59,746 jI i1,97,510 32.1C9 i 9,317 39,305 ! 1,11,151 1.40,000 : 1,60,000i :,9ii
i2. Kpndrapara Central! 

Co-operative Bank Ltd. j 3,742 j 64,834 6,352 837 ?.03! 1,19,910 | 20,000 25,000 10,774

S., Jaipur Central Co-opera­
tive Bank Ltd.

16,976
i !15,346 3,188 26,333 14,072 1,14,101 ; 1,85,COO ! 25,000 ; 16,700

4. Kujang Central Co-opera­
tive Union Ltd.

7,017 I 54,692 200 j 28,867 ' 3,907 53,S94 10,000 15,000 6,515

5. Boiasore Central Co-opera­
tive Bank Ltd.

13,473 72,000 20,000 216,78025,000 4,94,275 80,000 1 30,003 15,539

6. Bhadrak Central Co-opera- 
tivo Bank Ltd.

4,876 13,932 114,13562,574 Of,909 !174 10,000 10,000 8,596

7. Banki-Dompara Central 
Co-operative Union Ltd.

7,230 j 62,1664,914 48,81923,175 50,000 60,000 33,915!
i

4S.547 I12,498 10,500 5,0008,580 j 10,0004,798 63,5358. Angul Central Co-opera­
tive Banking Union Ltd.

878

!:
791 128,361 20,000 15,000 ;8,220 18,41232,01820,094 I

I
9. Puri Central Co-operative 

Bank Ltd. |
46,297 I 25,003 80,0009?,4 If19,424 44,3836,6317,26612,11410. Khurda Central Co-opera­

tive Bank Ltd. '
l7,085 | 36,000 15,000631 3,1922,3249,06978511. Nimapara Central Co-opera­

tive Union Ltd.
■

I
i

2,000 ; 2,00063,331 . 831163I3,472 jCen tral12. Sambalpur
Co-operative Bank Ltd. V.

I
10,000 10,000 3,66640,1*2! 3,1335,09813. Bargarh Central Co-opera­

tive Bank Ltd. 1,20,COO :1,50,000 j ’2,655 82,34011,54344,242 |74,710 ;1,69,46515.64914. Aska Ontral Co-operative 
Bank Ltd.

.
■

! i
20,281I f 3,680 | 88,129 *0,4 IS■

ICO '7,575 |1,03,059 : i1,08,53315. Berhampur Central Co- j 
operative Bank Ltd.

I , i I
I !

i :-
I
i

: ii MI.2317,90,060 2,68,sil13,16.0:04,85,5902,20.048
I 8,68,542 | 2,23.942

3,71,387
starting of the bank on U-12-1936.Total from tkotbs only. 1- o..for six m°nnts colloctons

inoui-t represc. • The «
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Quarterly Fimaoe State mat of the Central Co-operative Banks and Unions of Orissa
for the quarter ending the 30th June 1937.

PART III.

| Portion of Deposits or t ebeuturcs of the kind 
dealt with in columns 2 and 3 of Part I 

falling due in each quarter in twelve 
months from commencement of 

present quarter (f»th column 
of Part 11).

Repayments ofioam by Societies estimate'! lr- ea-h . 
t.velvo mouths from commencement of nresenr n.t,^rler iQ 

(column 9 of Part II). 0 qilar^r
Unpaid
matured
deposifs.

Namo of Bank.
\

! (■

I Quartet. li Quartci.|ril Quaiter IV Quarter.: [ Quarter. 1 II Quarter. Ill Quarter. IV Quarter.i

1

I«/5. Us. IU.
i! 1,41,151. Cuttack Central Co-operative Bank 

Ltd.
1,97,546 15,COO , 1,25,000:

i
!2. Kendrapr ta Central Co-operative j 

Bank Ltd.
1,19,910 2,00064,834 5,C00 10,000!

35.C00 I3. Jajpur Central Co-operative Bank Lid. . 15,3*5 1,44,101 24. COO! 30,000 95.100

!
4. Kujang Central Co-operaiivc Union 1 

Ltd.
51,39454 ,£ 02 1.000 5. C00 1.500 2,500'

4,94,275 |5. Balasurc Central Co-operative Bank , 
Ltd.

72,000 20.C00 25,000 35,000

I
[0. Bhadrak Central Co-operative Bank 

Ltd. 3,0C0 i52,574 63,909 1,0C0 . 4,0005,000
I | !i

7. Banki-Doinpara Central Co-operative 
Union Ltd.

20,00019.010 , 15,0093,565 5,000 1C,0CC !

8 Angu 1 Central Co-operative Banking ] 
Union Ltd.

2,00043,547 1 1,50063,535 500 1.C00 i
!» Ii

£». Puri Central Co-operative Bank Ltd. ! ! 5,00032,013 1,23,361 3,0007,000 5,000!
; Iw. Klmrda Central Co-operative Bank 

Ltd.
25,00046,2997,266!

I
i

11. Ximapara Central Co-operative Union 
Ltd.

16,000i 10,0007,0859,069 i 5,000 !5,000: . !
12. Sambalpur Central Co-operative Bank I 

Ltd,
600600GOO63,331 200I

| 1
3,00013. Bargarb Central Co-operative Bank

Lul.
13,0003,133 . 1,0003,000! :

I
50,00014. Aaka Central Co-operative Bank Ltd. • 20,227 2,655 |52,370 50,00018,4 IS 40,00078,450 ; 10,000

15. Berkarapur Central Co-operative ’ 
Bank Ltd.

10,49353,121 j 47,7882,750 : 14,83019,2209,137
. !

“I
i

Total 4, CO .99355,025 • 55,935 71.539 • 1,75,430 !6,86,043 1,27,82013,16,016 92,437

Cuttack :
The 2Jtlh September 1937. } S. C. ROY

Deputy Registrar, Co-operative Societies, Orissa.
>

Cuttack; Printed and Publi-htd by V. M. Money, Press Officer , Covi. Press, O. G. 82-308-5-ll-l££7.


